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Title : Bills passed by the Houses of Parliament during the 5th Session of 15th Lok Sabha and assented to by the President.

SECRETARY-GENERAL: Madam Speaker, I lay on the Table the following 12 Bills passed by the Houses of Parliament during
the Fifth Session of Fifteenth Lok Sabha and assented to by the President since a report was last made to the House on the

27lh July, 2010:-

1.                              The Appropriation (No.4) Bill, 2010;

2.              The Jharkhand Appropriation Bill, 2010;

3.               The Industrial Disputes (Amendment) Bill, 2010;

4.              The Foreign Trade (Development and Regulation)
Amendment Bill, 2010;

5.               The Appropriation (Railways) No. 4 Bill, 2010;

6.               The Personal Laws (Amendment) Bill, 2010;

7.               The Mines and Minerals (Development and Regulation)
Amendment Bill, 2010;

8.               The Representation of the People (Amendment) Bill, 2010:

9.               The Nalanda University Bill, 2010;

10.          The Trade Marks (Amendment) Bill, 2010;

11.                     The Foreign Contribution (Regulation) Bill, 2010; and

12.                     The Indian Medicine Central Council (Amendment) Bill,
2010.

 

 

I also lay on the Table copies, duly authenticated by the Secretary-General, Rajya Sabha, of the following 12 Bills
passed by the Houses of Parliament and assented to by the President:-

1.                               The National Commission for Minority Educational
Institutions (Amendment) Bill, 2010;

2.               The Clinical Establishments (Registration and Regulation)
Bill, 2010;

3.  The Securities and Insurance Laws (Amendment and
Validation) Bill, 2010;

4.               The State Bank of India (Amendment) Bill, 2010;

5.                               The Energy Conservation (Amendment) Bill, 2010;

6.                               The Land Ports Authority of India Bill, 2010;

7.                               The Indian Medical Council (Amendment) Bill, 2010;

8.                               The Jharkhand Panchyat Raj (Amendment) Bill, 2010;



9.                               The Essential Commodities (Amendment) Bill, 2010;

10.          The Salary, Allowances and Pension of Members of
Parliament (Amendment) Bill, 2010;

11.                      The Civil Liability for Nuclear Damage Bill, 2010; and

12.                      The Code of Criminal Procedure (Amendment) Bill, 2010.
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